
05.04.2024 
COURT NO. 02  
HON'BLE THE ACTING CHIEF JUSTICE 
HON'BLE MS.JUSTICE MINI PUSHKARNA  

 

 

DELETION NOTE  

 

 W.PC 4189/2024  LISTED  AT ITEM NO. 3  IS DELETED  AS THE SAME IS LISTED BEFORE SPECIAL  DB COMPRISING HON'BLE  MR. JUSTICE VIBHU BAKHRU  
AND HON'BLE  MS. JUSTICE  MINI PUSHKARNA  

 

 

 

 

COURT NO. 38  
     HON'BLE MR.JUSTICE VIBHU BAKHRU 

               HON'BLE MS.JUSTICE MINI PUSHKARNA 
 
 
CLICK HERE TO JOIN VC 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt10  
 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 

4. W.P.(C)-4189/2024 
CM APPL. 17142/2024 
CM APPL. 17143/2024 

ANAND AND ANAND  
V/s UNION OF INDIA & ORS. 
  

J.K. MITTAL  

 OTHER DETAILS OF ADVOCATES: 
J K MITTAL AND VANDANA 
MITTAL(JKMITTALSERVICETAX@GMAIL.COM)(9810158797)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
SATISH 
AGGARWALA(SATISHAGGARWALA@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt10�

